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State.at 
Ttlbl. ,IIowlll, co,m,riu .'IA tlNr R,. 100 Cro", 

Trade IHjicl' Dar., 1984·8' 

. S. N. Country 

1. Saudi Arabia 

2. German, Federal Republic of 

3. Iraq 

4. Btl.ium 

s. Mala)lia 

6. Iran 

7. Canada 

8. Sios.pore 

9. United Kioldom 

10. Brazil 

II. Kuwait 

I Z. Nelberland 

13. Japan 

14. France 

15. USSR 

16. Oman 

(Value : RJ. CrOlo,) 

Balance of trad,· 
(PROVISIONAL) 

-1004.4. 

- 826.80 

. - 631,37 

- 601.38 

- 4.77.51 

- 376.13 

- 373.70 

- 350.84 

- 348.78 

- 292.62 

- 252,23 

- 181.94 

- 179.44 

- 149.27 

- 148.79 

- 108.80 

*SlCludinl elporta of Bombay Higb Crude. 
Source : DGCI&'S, Calcutta. 

[&glllh1 
Change. in Capital Good. Import 

Polley 
*72. SHill RAMASHRAY PRASAD 

SINGH: 
SHRI SODB REMAIAH : 

Will tbe MiDj.ter of COMMERCB be 
pleated to atate : 

(a) whether the. GovernmeDt propole 
to make lome chanle, in the capital 100dt 
.impert policy; and 

(b) If '0, tile detail. tbereof and 
. realoos therefor? 

THB MINISTBR OP COMMBlCB 
(SHl t P. SHIV SHANKBa) : (.) aDd (b) 

The basic objectives of tbe Import Policy 
are to provid e easy acccss to inputs 
essential for malimisiDI production aDd 
exports and at Ihe same time promotiDI 
self-reliance and Rafe-guarding tbe realonable 
interests of the domestic induIU)'. To 
acbltve tbese objectives, the poliCf i. kept 
under constant review and cbaOI" made . 
in import poUcy from time to time. 

Review ., ." Textile Pol Ie, 

'·73. SHRI MOHANBHAI PATIL: 
SHRJ C. MADH'\V llEDDI: 

Will tho Minister or TexTILES 1M 
plOlled to atat. : 


